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taken pl»oer-in the Raaigan} Coal belt 
area—and what was the nature of ihe 
accidents and how many casualties 
were there?

PROF. SIDDESHWAR PRASAD: 
Just now, I do not have the figures the 
hem. Member has atfted ^  But, as 
tar as safety operations and safety 
measures in the mine areas are concern. 
«d. they have been greatly improved. 
We have been taking steps in consulta­
tion with the D.G.M.S. to see that such 
accidents do not occur and wherever 
such accidents occur, we go into details. 
We take all the remedial measures to 
see that in future no such accidents 
take place.

SHRI T RID IB CHAUDHURI. With 
regard to the Raniganj coal area, apart 
from the usual operational problems 
and hazards one, of the persistent 
dangers there is spreading of under­
ground fire in some mines and subsi­
dence. It has been observed by com­
petent people that so far as sand-stow­
ing and other things are concerned 
they are not upto the standard every­
where, and that has created a very 
extensive problem of subsidence, parti­
cularly subsidence of the ground soil 
in Jharia area, and the safety of the 
Jharia town is also said to be threaten, 
ed. I would like to know from the 
Minister whether, apart from the 
Committee, these particular problems 
are being atteched to by the Energy 
Department?

PROF. SIDDHESHWAR PRASAD: 
Coal India is aware of the fact that 
there are some fires underground in the 
mines and all measures have been 
taken. As far as Jharia is concerned, 
there is no danger due to fire in coal 
mines. This aspect has been looked 
into by the competent authority.

SHRI TREDIB CHAUDHURI: Sir,
before he makes the statement regard* 
fog Jharia, I will suggest to the Minis­
ter to check-up the facts.

PROF. SIDBHBSHWAR PfcASAD: 
This question was raised in ihe last 
Session and the experts are of the view 
that as far as jharia town is concerned 
there is no danger.
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THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): (a) Yes. 
Sir, on the night of 25/26th March, 
1076 and not on the night of 24/25th 
March, 1976.

(b) One passenger opened fired on 
the dacoits in self defence.

(c) 5 dacoits were arrested and 4 
died.

(d) In addition to the arrest of 5 
culprits, looted property has been re­
covered. Further investigation by 
Police is in progress.
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SHRI N. K SANGHI Since most 
of these dacoits have been caught alive, 
naturally the whole conspiracy should 
have been knewn very clearly by now 
What is the reason for the inordinate 
delay m booking them7 Is this sort of 
operation widespread in the country or 
is it operating in some parts’  Have 
the Railways been able to lay their 
hands on some other culprits connect­
ed with this particular gang9

SHRI MOHD SHAFI QURESHI 
When they were caught, they were 
badly injured. They were m hospital 
for some time and naturally their 
Statements could not be recorded 
earlier. We suspect this is part of an 
inter-dietnct gang and the police are 
making a thorough investigation
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w r it t e n  a n s w e r s  t o  q u estio n s

f i ew w a tft* targe* of wheat (or next 
crop

•461. SHRI ARV1ND M. PATEL: 
SHRI VEKARIA.

WiU the Minister of AGRICULTURE 
AND IRRIGATION be pleated to state

(a) whether any target has been 
fixed for the procurement of wheat for 
the next crop, and

(b) if so, targets fixed, State-wise’

THE MINISTER OP STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB P. 
SHINDE) (a) and (b). Yes, Sir. A 
statement is laid on the Table of the 
Sabha

Statement

( ‘000 tonnes)

State

Pn'cure- 
mcnt tar­
gets of 
wheat for 
1976-77

Bihar 100

Gujarat 50

Haryana 500

Jammu & Kashmir 18

Madhya Pradesh 200

Maharashtra *100

Punjab 2,&<X>

Rajasthan 20C

Uttar Pradesh 1,200

Others 30

All India 5**98




